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Allahabad this the 28th day f pril, 2004.
Revie pplicati n f 2003..

,., "

IN
Original Application N • 989 of 2002.

Hon'ble '-ir.Justice S •• uingh, "ice-chairman.
H n'ble Mr. D.R. Tiwari, Member- •

J el singh a/a 29 years,S/ Sri James Singh
R/ Missi n C mp und, Civil Lines, Etawah •

•••••••••Applicant
Counsel f r the applicant :- Sri R. Verma

VERSUS------
Uni n f India through the Direct r General f JNV,
Indira Gandhi Stadium, New Delhi and thers •

••••••••Respondents.

o R D E R

By H n'ble Mr. Justice S.R. singh, VC.
This review application seeks recall of the rder

dated 31.10.2003 whereby the O.A filed by the applicant
challenging the rder dated 17.08.2002 has been dismissed.
It appears fr m the fact f the case that the applicant was
engaged n contractual basis and by rder dated 17.08.2002
services f the applicant as Driver came to be terminated n
c mpleti n f c ntract period n 19.08.2002. Learned counsel~
f r the applicant has n t been able t make- ut any gr und:tV.•••........
~ review f the rder. The review application is acc rdingly
dismissed. N c sts.

Member- A.
/Anand/
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